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HEAT/No. CGPDTM-11018(11) /1/2022-CGPO /1893 f&Teh / Date: 08.12.2025

OFFICE ORDER

On the recommendations of the Placement Committee for Transfer in O/o
CGPDTM, the Competent Authority has approved the transfer & posting of Shri
Donga Naga Raveendra, Assistant Controller of Patents & Designs at new location
in public interest in the same capacity with immediate effect.

Present location of posting New location of posting
Chennai Kolkata

% Shri Donga Naga Raveendra will report to Head of Office of Kolkata to work
in the Examination group of officer’s discipline.

3. Shri Donga Naga Raveendra is cligible for TA/DA and other benefits attached
to this transfer in public interest.

4, This is issued with the approval of the Controller General of Patents, Designs,
Trade Marks, Geographical Indications and Copyright.

(Vickey Kumar)

Director

Administration& Establishment
0O/o CGPDTM

Copy to:-

1. Head of Office, Patent Office, Chennai, Delhi, Kolkata, Mumbai, RGNIIPM, Nagput,
Trade Marks Registry, Ahmedabad.

2. IT Office, Delhi — for necessary changes in the official profile of the said officer and to
upload the order on official website.

3. Pay & Accounts Officer, PDTM, Mumbai.

4. Personal file of the above-mentioned officer.

5. Hindi version follows.

6. Guard file.
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HE&AT/No. CGPDTM-11018(11) /1/2022-CGPO /1894 f&ieh/Date: 08.12.2025

OFFICE ORDER

On the recommendations of the Placement Committee for Transfer in O/o
CGPDTM, the Competent Authority has approved the transfer & posting of Shri Ajay
Kumar Prajapati, Assistant Controller of Patents & Designs at new location in
public interest in the same capacity with immediate effect.

Present location of posting New location of posting
Kolkata Chennai
2, Shri Ajay Kumar Prajapati will report to Head of Office of Chennai to work in

the Examination group of officer’s discipline.

3 Shri Ajay Kumar Prajapati is cligible for TA/DA and other benefits attached to
this transfer in public interest.

4, This is issued with the approval of the Controller General of Patents, Designs,
Trade Marks, Geographical Indications and Copyright.

(Vickey Kumar)

Director

Administration& Establishment
O/o CGPDTM

Copy to:-

1. Head of Office, Patent Office, Chennai, Delhi, Kolkata, Mumbai, RGNIIPM, Nagpur,
Trade Marks Registry, Ahmedabad.

2. IT Office, Delhi — for necessary changes in the official profile of the said officer and to
upload the order on official website,

3. Pay & Accounts Officer, PD'TM, Mumbai.

4. Personal file of the above-mentioned officer.

5. Hindi version follows.

6. Guard file.



dlefors Huer srEe
BOUDDHIK SAMPADA BHAWAN
TeTesT 32/ Plot No. 32

it duer

STC GOVERNMENT OF INDIA HereT 14/ Sector 14
ML FrTed Agieaas wed, AffTweT AREANR RET  garey Dwarka FRA ndia
saEEe | Office of The Controller General ZITY/ Tel: +911125300205
IR, i

TSR Patents, Designs & Trgde Marks §3090/ E-Mail - ceofficen@niciin
INTELLECTUAL PROPERTY SRIEL ~ a’msz /' Website: www.ipindia gov.in
NDIA - — : Ministry of Commerce & Industry
Crogpachial odieaions | Copyriht SeieT Hate A HiaRe saar s
ST Department for Promotion of Industry and Internal Trade

HEIT/No. CGPDTM-11018(11) /1/2022-CGPO /1895 f&=1Tah / Date: 08.12.2025

OFFICE ORDER

On the recommendations of the Placement Committee for Transfer in O/o
CGPDTM, the Competent Authority has approved the transfer & posting of Shri Balraj
G, Assistant Controller of Patents & Designs at new location in public interest in the
same capacity with immediate effect.

Present location of posting New location of posting
Chennai Kolkata

2. Shri Balraj G will report to Head of Office of Kolkata to work in the
Examination group of officer’s discipline.

3. Shri Balraj G is cligible for TA/DA and other benefits attached to this transfer in
public interest.

4, This is issued with the approval of the Controller General of Patents, Designs,

Trade Marks, Geographical Indications and Copyright. C
o
A

(Vickey Kumar)

Director

Administration& Establishment
O/o CGPDTM

Copy to:-

1. Head of Office, Patent Office, Chennai, Delhi, Kolkata, Mumbai, RGNIIPM, Nagput,
Trade Marks Registry, Ahmedabad.

2. IT Oftice, Delhi — for necessary changes in the official profile of the said officer and to
upload the order on official website.

3. Pay & Accounts Officer, PDTM, Mumbai.

4. Personal file of the above-mentioned officer.

5. Hindi version follows.

6. Guatrd file.
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OFFICE ORDER

On the recommendations of the Placement Committee for Transfer in O/o
CGPDTM, the Competent Authority has approved the transfer & posting of Shri
Siddharth Babaso Jadhav, Assistant Controller of Patents & Designs at new
location in public interest in the same capacity with immediate effect.

Present location of posting New location of posting
Mumbai Delhi

2. Shri Siddharth Babaso Jadhav will report to Head of Office of Delhi and will
assume the charge at the said new location to work in the same capacity as per work
allotted in earlier office orders.

5, Shri Siddharth Babaso Jadhav is cligible for TA/DA and other benefits
attached to this transfer in public interest.

4. This is issued with the approval of the Controller General of Patents, Designs,

Trade Marks, Geographical Indications and Copyright. ;

(Vickey Kumar)

Director

Administration& Establishment
0O/o CGPDTM

Copy to:-

1. Head of Office, Patent Office, Chennai, Delhi, Kolkata, Mumbai, RGNIIPM, Nagpur,
Trade Marks Registry, Ahmedabad.

2. IT Office, Delhi — for necessary changes in the official profile of the said officer and to
upload the order on official website.

3. Pay & Accounts Officer, PDTM, Mumbai.

4, Personal file of the above-mentioned officer.

5. Hindi version follows.

6. Guard file.
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OFFICE ORDER

On the recommendations of the Placement Committee for Transfer in O/o
CGPDTM, the Competent Authority has approved the transfer & posting of Shri
Akshay Kumar, Assistant Controller of Patents & Designs at new location in public
interest in the same capacity with immediate effect.

Present location of posting New location of posting
Delhi Mumbai

2 Shri Akshay Kumar will report to Head of Office of Mumbai to work in the
Examination group of officet’s discipline.

3. Shri Akshay Kumar is eligible for TA/DA and other benefits attached to this
transfer in public interest.

- This is issued with the approval of the Controller General of Patents, Designs,
Trade Marks, Geographical Indications and Copyright.

ickey Kumar)

Director

Administration& Establishment
O/o CGPDTM

Copy to:-

1 II)I;:ad of Office, Patent Office, Chennai, Delhi, Kolkata, Mumbai, RGNIIPM, Nagpur,
Trade Marks Registry, Ahmedabad.

2. IT Office, Delhi — for necessary changes in the official profile of the said officer and to
upload the order on official website.

3. Pay & Accounts Officer, PD'TM, Mumbai.

4. Personal file of the above-mentioned officer.

5. Hindi version follows.

6. Guard file.
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HEAT/No. CGPDTM-11018(11)/1/2022-CGPO /1898

OFFICE ORDER

On the recommendations of the Placement Committee for Transfer in O/o
CGPDTM, the Competent Authority has approved the transfer & posting of Ms.
Sandhya Kothari, Assistant Controller of Patents & Designs at new location in
public interest in the same capacity with immediate effect.

Present location of posting New location of posting
Mumbai Delhi

2. Ms. Sandhya Kothati will report to Head of Office of Delhi to assist the
CGPDTM in legal matters related to the Patents and Designs in the role of Officer on
Special Duty, OSD (Legal) in the O/o CGPDTM.

3, Ms. Sandhya Kothari is eligible for TA/DA and other benefits attached to this
transfer in public interest.

- This is issued with the approval of the Controller General of Patents, Designs,

Trade Marks, Geographical Indications and Copyright. Q

(Vickey Kumar)

Director

Administration& Establishment
O/o CGPDTM

Copy to:-

1. Head of Office, Patent Office, Chennai, Delhi, Kolkata, Mumbai, RGNIIPM, Nagpur,
Trade Marks Registry, Ahmedabad.

2. IT Office, Delhi — for necessary changes in the official profile of the said officer and to
upload the order on official website.

3. Pay & Accounts Officer, PDTM, Mumbai.

4. Personal file of the above-mentioned officer.

5. Hindi version follows.
6. Guard file.
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FEAT/No. CGPDTM-11018(11)/1/2022-CGPO /1899 fetieh /Date: 08.12.2025

OFFICE ORDER

On the recommendations of the Placement Committee for Transfer in O/o
CGPDTM, the Competent Authority has approved the transfer & posting of Ms.
Trishala Verma, Assistant Controller of Patents & Designs at new location in public
interest in the same capacity with immediate effect.

Present location of posting New location of posting
Delhi Mumbai
2. Ms. Trishala Verma will report to Head of Office of Mumbai to work in the

Examination group of officer’s discipline.

3, Ms. Trishala Verma is eligible for TA/DA and other benefits attached to this
transfer in public interest.

4. This is issued with the approval of the Controller General of Patents, Designs,

Trade Marks, Geographical Indications and Copyright. C-D

(Vickey Kumar)

Director

Administration& Establishment
O/o CGPDTM

Copy to:-

1. Head of Office, Patent Office, Chennai, Delhi, Kolkata, Mumbai, RGNIIPM, N agput,
Trade Marks Registry, Ahmedabad.

2. IT Office, Delhi — for necessary changes in the official profile of the said officer and to
upload the order on official website.

3. Pay & Accounts Officer, PD'TM, Mumbai.

4. Personal file of the above-mentioned officer.

5. Hindi version follows.

6. Guard file.
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TTAT/No. CGPDTM-11018(11)/1/2022-CGPO /1900 fesiTe/ Date: 08.12.2025

OFFICE ORDER

On the recommendations of the Placement Committee for Transfer in O/o
CGPDTM, the Competent Authority has approved the transfer & posting of Shri Rahul
Kumar Jaiswal, Assistant Controller of Patents & Designs at new location in public
intetest in the same capacity with immediate effect.

Present location of posting New location of posting
Delhi Chennai

2. Shri Rahul Kumar Jaiswal will report to Head of Office of Chennai to work in
the Examination group of officer’s discipline.

3 Shri Rahul Kumar Jaiswal is eligible for TA/DA and other benefits attached to
this transfer in public interest.

4, This is issued with the approval of the Controller General of Patents, Designs,
Trade Marks, Geographical Indications and Copyright.

(Vickey Kumar)

Director

Administration& Establishment
O/o CGPDTM

Copy to:-

1. Head of Office, Patent Office, Chennai, Delhi, Kolkata, Mumbai, RGNIIPM, Nagpur,
Trade Marks Registry, Ahmedabad.

2. IT Office, Delhi — for necessary changes in the official profile of the said officer and to
upload the order on official website.

3. Pay & Accounts Officer, PDTM, Mumbai.

4. Personal file of the above-mentioned officer.

5. Hindi version follows.

6. Guard file.
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TE&AT/No. CGPDTM-11018(11) /1/2022-CGPO /1901 fesTiah /Date: 08.12.2025

OFFICE ORDER

On the recommendations of the Placement Committee for Transfer in O/o
CGPDTM, the Competent Authority has approved the transfer & posting of Shri
Suprabhat, Assistant Controller of Patents & Designs at new location in public
interest in the same capacity with immediate effect.

Present location of posting New location of posting
Delhi Chennai

2. Shri Suprabhat will report to Head of Office of Chennai to work in the
Examination group of officer’s discipline.

3. Shri Suprabhat is eligible for TA/DA and other benefits attached to this transfer
in public interest.

4, This is issued with the approval of the Controller General of Patents, Designs,

Trade Marks, Geographical Indications and Copyright.
(Vickey Kumar)

Director
Administration& Establishment
O/o CGPDTM

Copy to:-

1. Il-?ead of Office, Patent Office, Chennai, Delhi, Kolkata, Mumbai, RGNIIPM, Nagpur,
Trade Marks Registry, Ahmedabad.

2. IT Office, Delhi — for necessary changes in the official profile of the said officer and to
upload the order on official website.

3. Pay & Accounts Officer, PDTM, Mumbai.

4. Personal file of the above-mentioned ofticer.

5. Hindi version follows.
6. Guard file.
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OFFICE ORDER

On the recommendations of the Placement Committee for Transfer in O/o
CGPDTM, the Competent Authority has approved the transfer & posting of Shti Rocky
Chhikara, Assistant Controller of Patents & Designs at new location in public
interest in the same capacity with immediate effect.

Present location of posting New location of posting
Delhi Chennai

2, Shri Rocky Chhikara will report to Head of Office of Chennai to work in the
Examination group of officer’s discipline.

5 Shri Rocky Chhikara is eligible for TA/DA and other benefits attached to this
transfer in public interest.

4. This is issued with the approval of the Controller General of Patents, Designs,

Trade Marks, Geographical Indications and Copyright. @/

(Vickey Kumar)

Director

Administration& Establishment
O/o CGPDTM

Copy to:-

1. Head of Office, Patent Office, Chennai, Delhi, Kolkata, Mumbai, RGNIIPM, Nagpur,
Trade Marks Registry, Ahmedabad.

2. IT Office, Delhi — for necessary changes in the official profile of the said officer and to
upload the order on official website.

3. Pay & Accounts Officer, PDTM, Mumbai.

4. Personal file of the above-mentioned officer.

5. Hindi version follows,

6. Guatd file.
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HEAT/No. CGPDTM-11018(11)/1/2022-CGPO /1903 f&sTie/Date: 08.12.2025

OFFICE ORDER

On the recommendations of the Placement Committee for Transfer in O/o
CGPDTM, the Competent Authority has approved the transfer & posting of Shri Ajay
Kumar Maurya, Assistant Controller of Patents & Designs at new location in public
interest in the same capacity with immediate effect.

Present location of posting New location of posting
Delhi Chennai

2 Shri Ajay Kumar Maurya will report to Head of Office of Chennai to work in
the Examination group of officer’s discipline.

3 Shri Ajay Kumar Maurya is eligible for TA/DA and other benefits attached to
this transfer in public interest.

- This is issued with the approval of the Controller General of Patents, Designs,

Trade Marks, Geographical Indications and Copyright.
Ch> =

(Vickey Kumar)

Director

Administration& Establishment
O/o CGPDTM

Copy to:-

1. Head of Office, Patent Office, Chennai, Delhi, Kolkata, Mumbai, RGNIIPM, Nagpur,
Trade Marks Registry, Ahmedabad.

2. IT Office, Delhi — for necessary changes in the official profile of the said officer and to
upload the order on official website.

3. Pay & Accounts Officer, PDTM, Mumbai.

4. Personal file of the above-mentioned officer.

5. Hindi version follows.

6. Guard file.
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HEAT/No. CGPDTM-11018(11) /1/2022-CGPO /1904 &t/ Date: 08.12.2025

OFFICE ORDER

On the recommendations of the Placement Committee for Transfer in O/o
CGPDTM, the Competent Authority has approved the transfer & posting of Shri
Nikhil Katiyar, Assistant Controller of Patents & Designs at new location in public
interest in the same capacity with immediate effect.

Present location of posting New location of posting
Delhi Mumbai

2 Shri Nikhil Katiyar will report to Head of Office of Mumbai to work in the
Examination group of officer’s discipline.

3. Shri Nikhil Katiyar is eligible for TA/DA and other benefits attached to this
transfer in public interest.

4. This is issued with the approval of the Controller General of Patents, Designs,

Trade Marks, Geographical Indications and Copyright. C,
TR R

e
(Vickey Kumar)
Director
Administration& Establishment
O/o CGPDTM

Copy to:-

1. Head of Office, Patent Office, Chennai, Delhi, Kolkata, Mumbai, RGNIIPM, Nagpur,
Trade Marks Registry, Ahmedabad.

2. IT Office, Delhi — for necessary changes in the official profile of the said officer and to
upload the order on official website.

3. Pay & Accounts Officer, PDTM, Mumbai.

4, Personal file of the above-mentioned officer.

5. Hindi version follows.

6. Guard file.
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HEAT/No. CGPDTM-11018(11) /1/2022-CGPO /1905 ﬁ?ﬂa;/ Date: 08.12.2025

OFFICE ORDER

On the recommendations of the Placement Committee for Transfer in O/o
CGPDTM, the Competent Authority has approved the transfer & posting of Shri Alok
Mishra, Assistant Controller of Patents & Designs at new location in public interest
in the same capacity with immediate effect.

Present location of posting New location of posting
Delhi Mumbai

2. Shri Alok Mishra will report to Head of Office of Mumbai to work in the
Examination group of officer’s discipline.

3 Shri Alok Mishra is eligible for TA/DA and other benefits attached to this
transfer in public interest.

4. This is issued with the approval of the Controller General of Patents, Designs,
Trade Marks, Geographical Indications and Copyright. @

(Vickey Kumar)

Director

Administration& Establishment
O/o CGPDTM

Copy to:-

1. Head of Office, Patent Office, Chennai, Delhi, Kolkata, Mumbai, RGNIIPM, Nagpur,
Trade Marks Registry, Ahmedabad.

2. IT Office, Delhi - for necessary changes in the official profile of the said officer and to
upload the order on official website.

3. Pay & Accounts Officer, PD'TM, Mumbai.

4. Personal file of the above-mentioned officer.

5. Hindi version follows.

6. Guard file.
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HE&AT/No. CGPDTM-11018(11) /1/2022-CGPO /1906 f&etieh / Date: 08.12.2025

OFFICE ORDER

On the recommendations of the Placement Committee for Transfer in O/o
CGPDTM, the Competent Authority has approved the transfer & posting of Shri Raj
Singh, Assistant Controller of Patents & Designs at new location in public interest in
the same capacity with immediate effect.

Present location of posting New location of posting
Delhi Mumbai

2 Shri Raj Singh will report to Head of Office of Mumbai to work in the
Examination group of officet’s discipline,

3 Shri Raj Singh is eligible for TA/DA and other benefits attached to this transfer
in public interest,

4, This is issued with the approval of the Controller General of Patents, Designs,

Trade Marks, Geographical Indications and Copyright.

(Vickey Kumar)

Director

Administration& Establishment
O/o CGPDTM

Copy to:-

1. Head of Office, Patent Office, Chennai, Delhi, Kolkata, Mumbai, RGNIIPM, Nagpur,
Trade Marks Registry, Ahmedabad.

2. IT Oftice, Delhi — fot necessary changes in the official profile of the said officer and to
upload the order on official website.

3. Pay & Accounts Officer, PDTM, Mumbai.

4. Personal file of the above-mentioned officer.

5. Hindi version follows.

6. Guard file,



o od
S e

HANTHHR

GOVERNMENT OF INDIA
W"”i__' , FAET AgAda® Uoed, AMsed IR e
st Office of The Controller General
TIRRTEE AR I Patents, Designs & Trade Marks
INTELLECTUAL PROPERTY FIftes 3R 3e@ FareT
INDIA Ministry of Commerce & Industry
Patents | Designs | Trade Marks . .
(‘wlnyl:micnl Indications / Copyright m m B-ﬂ‘!' m =2 IES f%ﬂ'l’iT

RGNIIPM
2 Department for Promotion of Industry and Internal Trade

diefos Fuer swaa
BOUDDHIK SAMPADA BHAWAN
cHTest 32/ Plot No, 32

#FET 14/ Sector 14

a1/ Dwarka 8TIXd / India
GUHTY / Tel: +911125300205
-AW / E-Mail : ceoflice.inf@nic.in
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HE&AT/No. CGPDTM-11018 (11)/1/2022-CGPO /1907

&R /Date: 08.12.2025

OFFICE ORDER

On the recommendations of the Placement Committee for Transfer in O/o
CGPDTM, the Competent Authority has approved the transfer & posting of Shri Vinita
Suyal, Assistant Controller of Patents & Designs at new location in public interest in
the same capacity with immediate effect.

Present location of posting New location of posting
Delhi Chennai
2, Shri Vinita Suyal will report to Head of Office of Chennai to work in the

Examination group of officer’s discipline.

3. Shri Vinita Suyal is cligible for TA/DA and other benefits attached to this
transfer in public interest.

4, This is issued with the approval of the Controller General of Patents, Designs,
Trade Marks, Geographical Indications and Copyright.

Cho -

(Vickey Kumar)

Director

Administration& Establishment
0O/o0 CGPDTM

Copy to:-

1. Head of Office, Patent Office, Chennai, Delhi, Kolkata, Mumbai, RGNIIPM, Nagpur,
Trade Marks Registry, Ahmedabad.

2. IT Office, Delhi — for necessary changes in the official profile of the said officer and to
upload the order on official website.

3. Pay & Accounts Officer, PDTM, Mumbai.

4. Personal file of the above-mentioned officer.

5. Hindi version follows,

6. Guard file.
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TEAT/No. CGPDTM-11018(11)/1/2022-CGPO /1908 fa=ATeF /Date: 08.12.2025

OFFICE ORDER

On the recommendations of the Placement Committee for Transfer in O/o
CGPDTM, the Competent Authority has approved the transfer & posting of Md
Tanveer Ur Rahman, Assistant Controller of Patents & Designs at new location in
public interest in the same capacity with immediate effect.

Present location of posting New location of posting
Delhi Mumbai
2 Md Tanveer Ur Rahman will report to Head of Office of Mumbai to work in

the Examination group of officer’s discipline.

3. Md Tanveer Ur Rahman is eligible for TA/DA and other benefits attached to
this transfer in public interest.

4. This is issued with the approval of the Controller General of Patents, Designs,

Trade Marks, Geographical Indications and Copyright.

(Vickey Kumar)
Ditector

Administration& Establishment
0O/o CGPDTM

Copy to:-

1. Head of Office, Patent Office, Chennai, Delhi, Kolkata, Mumbai, RGNIIPM, Nagput,
Trade Marks Registry, Ahmedabad.

2. IT Office, Delhi — for necessary changes in the official profile of the said officer and to
upload the otder on official website.

3. Pay & Accounts Officer, PD'TM, Mumbai.

4, Personal file of the above-mentioned officer.

5. Hindi version follows.

6. Guard file.
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HEAT/No. CGPDTM-11018(11) /1/2022-CGPO /1909 f&=tieh / Date: 08.12.2025

OFFICE ORDER

On the recommendations of the Placement Committee for Transfer in O/o
CGPDTM, the Competent Authotity has approved the transfer & posting of Ms.
Madhumitha Srinivas Raju, Assistant Controller of Patents & Designs at new
location in public interest in the same capacity with immediate effect.

Present location of posting New location of posting
Chennai Kolkata

2: Ms. Madhumitha Srinivas Raju will report to Head of Office of Kolkata to
work in the Examination group of officer’s discipline.

3. Ms. Madhumitha Srinivas Raju is cligible for TA/DA and other benefits
attached to this transfer in public interest.

4. This is issued with the approval of the Controller General of Patents, Designs,

Trade Marks, Geographical Indications and Copyright.

Director
Administration& FEstablishment

0O/o CGPDTM

Copy to:-

1. Head of Office, Patent Office, Chennai, Delhi, Kolkata, Mumbai, RGNIIPM, Nagpur,
Trade Marks Registry, Ahmedabad.

2. IT Office, Delhi — for necessary changes in the official profile of the said officer and to
upload the order on official website.

3. Pay & Accounts Officer, PDTM, Mumbai.

4. Personal file of the above-mentioned officer.

5. Hindi version follows.
6. Guard file.
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HEAT/No. CGPDTM-11018(11) /1/2022-CGPO /1910 festeR / Date: 08.12.2025

OFFICE ORDER

On the recommendations of the Placement Committee for Transfer in O/o
CGPDTM, the Competent Authority has approved the transfer & posting of Shri
Haribansh Kumar, Assistant Controller of Patents & Designs at new location in
public interest in the same capacity with immediate effect.

Present location of posting New location of posting
Kolkata Chennai
2. Shri Haribansh Kumar will report to Head of Office of Chennai to work in the

Examination group of officer’s discipline.
group p

3. Shri Haribansh Kumar is eligible for TA/DA and other benefits attached to this
transfer in public interest.

4. This is issued with the approval of the Controller General of Patents, Designs,

Trade Marks, Geographical Indications and Copyright.

(Vickey Kumar)
Directot

Administration& Establishment
0O/o CGPDTM

Copy to:-

1. Head of Office, Patent Office, Chennai, Delhi, Kolkata, Mumbai, RGNIIPM, Nagpur,
Trade Marks Registry, Ahmedabad.

2. IT Office, Delhi — for necessary changes in the official profile of the said officer and to
upload the order on official website.

3. Pay & Accounts Officer, PDTM, Mumbai.

4. Personal file of the above-mentioned officer.

5. Hindi version follows.

6. Guard file.
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HEIT/No. CGPDTM-11018(11) /1/2022-CGPO /1911 &1/ Date: 08.12.2025

OFFICE ORDER

On the recommendations of the Placement Committee for Transfer in O/o
CGPDTM, the Competent Authority has approved the transfer & posting of Shri
Neeraj Upadhyay, Assistant Controller of Patents & Designs at new location in
public interest in the same capacity with immediate effect.

Present location of posting New location of posting
Delhi Mumbai

2. Shri Neeraj Upadhyay will report to Head of Office of Mumbai to work in the
Examination group of officer’s discipline.

3 Shri Neeraj Upadhyay is eligible for TA/DA and other benefits attached to this
transfer in public interest.

4. This is issued with the approval of the Controller General of Patents, Designs,
Trade Marks, Geographical Indications and Copyright.

(Vickey Kumar)

Director

Administration& Establishment
O/o CGPDTM

Copy to:-

1. Head of Office, Patent Office, Chennai, Delhi, Kolkata, Mumbai, RGNIIPM, Nagpur,
Trade Marks Registry, Ahmedabad. '
2.IT Office, Delhi — for necessary changes in the official profile of the said officer and to
upload the order on official website,

3. Pay & Accounts Officer, PD'TM, Mumbai.

4. Personal file of the above-mentioned officer.

5. Hindi version follows,

6. Guard file.
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TEAT/No. CGPDTM-11018(11) /1/2022-CGPO /1912 f&aTih/ Date: 08.12.2025

OFFICE ORDER

On the recommendations of the Placement Committee for Transfer in O/o
CGPDTM, the Competent Authority has approved the transfer & posting of Shri Manoj
Yadav, Assistant Controller of Patents & Designs at new location in public interest in
the same capacity with immediate effect.

Present location of posting New location of posting
Delhi Chennai
o Shri Manoj Yadav will report to Head of Office of Chennai to work in the

Examination group of officer’s discipline, except or otherwise wotk allotted in earlier
office orders.

5 Shri Manoj Yadav is eligible for TA/DA and other benefits attached to this
transfer in public interest.

4, This is issued with the approval of the Controller General of Patents, Designs,
Trade Marks, Geographical Indications and Copyright.

(Vickey Kumar)

Director

Administration& Establishment
O/o CGPDTM

Copy to:-

1. Head of Office, Patent Office, Chennai, Delhi, Kolkata, Mumbai, RGNIIPM, Nagpur,
Trade Marks Registry, Ahmedabad.

2. IT Office, Delhi — for necessary changes in the official profile of the said officer and to
upload the order on official website.

3. Pay & Accounts Officer, PDTM, Mumbai.

4. Personal file of the above-mentioned officer.

5. Hindi version follows.

6. Guard file.
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HE&AT/ No. CGPDTM-11018(11) /1/2022-CGPO /1913 f&aieh /Date:08.12.2025

OFFICE ORDER

Upon consideration of the request for transfer, the Competent Authority has
approved the transfer & posting at new location of Shri Sumit Kumar, Assistant
Controller of Patents & Designs at own cost in the same capacity with immediate
effect.

Present location of posting New location of posting
Mumbai Kolkata

2 Shri Sumit Kumar will report to Head of Office of Kolkata to work in the
Examination group of officer’s discipline.

3. Shri Sumit Kumar is not eligible for TA/DA and other benefits attached to the
transfer on own request except or otherwise mentioned in FR Rules and/or DoPT
Guidelines in the matter of request transfer.

4. This is issued with the approval of the Controller General of Patents, Designs,

Trade Marks, Geographical Indications and Copyright. E

(Vickey Kumar)

Director

Administration& Establishment
O/o CGPDITM

Copy to:-

1. Iliead of Office, Patent Office, Chennai, Delhi, Kolkata, Mumbai, RGNIIPM Nagpur,
Trade Matks Registry, Ahmedabad.

2. I'T Office, Delhi — for necessary changes in the official profile of the said officer and to
upload the order on official website.

3. Pay & Accounts Officer, PDTM, Mumbai.

4. Personal file of abovementioned officer.

5. Hindi version follows.

6. Guard file.
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HEAT/ No. CGPDTM-11018(11) /1/2022-CGPO /1914

OFFICE ORDER

Upon consideration of the request for transfer, the Competent Authority has
approved the transfer & posting at new location of Shri Nilamani Kundu, Assistant
Controller of Patents & Designs at own cost in the same capacity with immediate
effect.

Present location of posting New location of posting
Chennai Kolkata
2. Shri Nilamani Kundu will report to Head of Office of Kolkata to work in the

Examination group of officer’s discipline.

3. Shri Nilamani Kundu is not eligible for TA/DA and other benefits attached to
the transfer on own request except or otherwise mentioned in FR Rules and/or DoPT
Guidelines in the matter of request transfer.

4. This is issued with the approval of the Controller General of Patents, Designs,
Trade Marks, Geographical Indications and Copyright. @
(Vickey Kumar)
Director
Administration& Hstablishment
0O/o CGPDTM
Copy to:-

1. Head of Office, Patent Office, Chennai, Delhi, Kolkata, Mumbai, RGNIIPM Nagpur,
Trade Matks Registry, Ahmedabad.

2. I'T Office, Delhi — for necessary changes in the official profile of the said officer and to
upload the order on official website.

3. Pay & Accounts Officer, PDTM, Mumbai.

4. Personal file of abovementioned officer.

5. Hindi version follows.

6. Guard file.

feeATeh /Date:08.12.2025
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HEAT/ No. CGPDTM-11018(11) /1/2022-CGPO /1915 f&Tieh / Date:08.12.2025

OFFICE ORDER

Upon consideration of the request for transfer, the Competent Authority has
approved the transfer & posting at new location of Shri Mayur Lokhande, Assistant
Controller of Patents & Designs at own cost in the same capacity with immediate
effect.

Present location of posting New location of posting
Mumbai Nagpur

2. Shri Mayur Lokhande will report to Head of Office of Nagput to work in the
LExamination group of officer’s discipline.

3. Shri Mayur Lokhande is not eligible for TA/DA and other benefits attached to
the transfer on own request except or otherwise mentioned in FR Rules and/or DoPT
Guidelines in the matter of request transfer.

4. This is issued with the approval of the Controller General of Patents, Designs,
Trade Marks, Geographical Indications and Copyright.

(Vickey Kumar)

Director

Administration& Establishment
0O/0o CGPDTM

Copy to:-

1. Head of Office, Patent Office, Chennai, Delhi, Kolkata, Mumbai, RGNIIPM Nagpur,
‘Trade Marks Registry, Ahmedabad.

2. IT Office, Delhi — for necessary changes in the official profile of the said officer and to
upload the order on official website.

3. Pay & Accounts Officer, PDTM, Mumbai.

4. Personal file of abovementioned officer.

5. Hindi version follows.

6. Guatd file.
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JEAT/ No. CGPDTM-11018(11) /1/2022-CGPO /1916 ﬁ?ﬂa;/ Date:08.12.2025

OFFICE ORDER

Upon consideration of the request for transfer, the Competent Authority has
approved the transfer & posting at new location of Shri Pavan Kumar Meena,

Assistant Controller of Patents & Designs at own cost in the same capacity with
immediate effect.

Present location of posting New location of posting
Mumbai Ahmedabad

2 Shri Pavan Kumar Meena will report to Head of Office of Ahmedabad to
work in the Examination group of officer’s discipline.

3. Shri Pavan Kumar Meena is not eligible for TA/DA and other benefits attached
to the transfer on own request except or otherwise mentioned in FR Rules and/or DoPT
Guidelines in the matter of request transfer.

4. This is issued with the approval of the Controller General of Patents, Designs,
Trade Marks, Geographical Indications and Copyright.

(Vickey Kumar)

Director

Administration& Hstablishment
0O/o CGPDITM

Copy to:-

1 Iplizad of Office, Patent Office, Chennai, Delhi, Kolkata, Mumbai, RGNIIPM Nagpur,
‘Trade Marks Registry, Ahmedabad.

2. I'T" Office, Delhi — for necessary changes in the official profile of the said officer and to
upload the order on official website.

3. Pay & Accounts Officer, PDTM, Mumbai.

4. Personal file of abovementioned officer.

5. Hindi version follows.

6. Guard file.
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TEAT/ No. CGPDTM-11018(11)/1/2022-CGPO /1917 fsiia /Date:08.12.2025

OFFICE ORDER

Upon consideration of the request for transfer, the Competent Authority has
approved the transfer & posting at new location of Shri Ravindra Nath Choudhary,
Assistant Controller of Patents & Designs at own cost in the same capacity with
immediate effect.

Present location of posting New location of posting
Mumbai Nagpur

2. Shri Ravindra Nath Choudhary will report to Head of Office of Nagpur to
work in the Examination group of officer’s discipline.

3, Shri Ravindra Nath Choudhary is not ecligible for TA/DA and other benefits
attached to the transfer on own request except or otherwise mentioned in FR Rules
and/or DoPT Guidelines in the matter of request transfer.

4. This is issued with the approval of the Controller General of Patents, Designs,

Trade Marks, Geographical Indications and Copyright. E

(Vickey Kumar)

Director

Administration& Establishment
0O/o CGPDTM

Copy to:-

1. Head of Office, Patent Office, Chennai, Delhi, Kolkata, Mumbai, RGNIIPM Nagput,
Trade Marks Registry, Ahmedabad.

2. IT Office, Delhi — for necessary changes in the official profile of the said officer and to
upload the order on official website.

3. Pay & Accounts Officer, PDTM, Mumbai.

4, Personal file of abovementioned officer.

5. Hindi version follows.

6. Guard file.
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HEAT/ No. CGPDTM-11018(11) /1/2022-CGPO/1918 &R / Date:08.12.2025

OFFICE ORDER

Upon consideration of the request for transfer, the Competent Authority has
approved the transfer & posting at new location of Shti Sudhakar Bommeda,
Assistant Controller of Patents & Designs at own cost in the same capacity with
immediate effect.

Present location of posting New location of posting
Chennai Nagpur

2 Shri Sudhakar Bommeda will report to IHead of Office of Nagpur to work in
the ixamination group of officer’s discipline.

3. Shri Sudhakar Bommeda is not eligible for TA/DA and other benefits attached
to the transfer on own request except ot otherwise mentioned in FR Rules and/or DoPT
Guidelines in the matter of request transfer.

4. This is issued with the approval of the Controller General of Patents, Designs,

Trade Marks, Geographical Indications and Copyright. @

(Vickey Kumar)

Director

Administration& Establishment
O/o CGPDTM

Copy to:-

15 II?({:ad of Office, Patent Office, Chennai, Delhi, Kolkata, Mumbai, RGNIIPM Nagpur,
‘Trade Marks Registry, Ahmedabad.

2. I'T Office, Delhi — for necessary changes in the official profile of the said officer and to
upload the otdet on official website.

3. Pay & Accounts Officer, PDTM, Mumbai.

4. Personal file of abovementioned officer.

5. Hindi version follows.

6. Guard file.
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HE&AT/ No. CGPDTM-11018(11) /1/2022-CGPO /1919 fesTieh /Date:08.12.2025

OFFICE ORDER

Upon consideration of the request for transfer, the Competent Authority has
approved the transfer & posting at new location of Shri Ram Shiv Deepak, Assistant
Controller of Patents & Designs at own cost in the same capacity with immediate
effect.

Present location of posting New location of posting
Mumbai Delhi

2 Shri Ram Shiv Deepak will report to Head of Office of Delhi to work in the
Examination group of officer’s discipline.

3. Shri Ram Shiv Deepak is not eligible for TA/DA and other benefits attached to
the transfer on own request except or otherwise mentioned in FR Rules and/or DoPT
Guidelines in the matter of request transfer.

4. This is issued with the approval of the Controller General of Patents, Designs,

Trade Marks, Geographical Indications and Copyright.

(Vickey Kumar)

Director

Administration& Establishment
0O/o CGPDTM

Copy to:-
1. Head of Office, Patent Office, Chennai, Delhi, Kolkata, Mumbai, RGNIIPM Nagput,

‘Trade Matks Registry, Ahmedabad.
2. IT Office, Delhi — for necessary changes in the official profile of the said officer and to

upload the order on official website.

3. Pay & Accounts Officer, PDTM, Mumbai.
4, Personal file of abovementioned officer.

5. Hindi version follows.

6. Guard file.
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P GOVERNMENT OF INDIA HeeT 14/ Sector 14
T | 31T/ s G e, 3 Ao ANeAR f T GRS/ Dwarka HRc / India
sitanfemsTR / Office of The Controller General UITY / Tel: 4911125300205
; Patents, DeSlgns & Tra.de Marks Q-ﬁa' / E-Mail : cgoffice in@nic.in

INTELLECTUAL PROPERTY aiforsar 3R segT FEre ATRTSEC / Website: wwiw.ipindia gov.in
}‘NDI{\D“_ e Ministry of Commerce & Industry
Fﬂ;;“r:;;h.icnllﬁ;.i:;nuon::' (T;ps!ﬁ.!llt 3aq|;| aa Ej;‘ 3'“? HIHIT&! SqUR IGESE]
PO Department for Promotion of Industry and Internal Trade

&A1/ No. CGPDTM-11018(11) /1/2022-CGPO /1920 f&sTTeh /Date:08.12.2025

OFFICE ORDER

Upon consideration of the request for transfer, the Competent Authority has
approved the transfer & posting at new location of Shri Ankit Jena, Assistant
Controller of Patents & Designs at own cost in the same capacity with immediate
effect.

Present location of posting New location of posting
Chennai Delhi

2. Shri Ankit Jena will report to Head of Office of Delhi to work in the
Eixamination group of officer’s discipline.

3. Shri Ankit Jena is not eligible for TA/DA and other benefits attached to the
transfer on own request except ot otherwise mentioned in FR Rules and/or DoPT
Guidelines in the matter of request transfer.

4. This is issued with the approval of the Controller General of Patents, Designs,

Trade Marks, Geographical Indications and Copyright.

(Vickey Kumar)

Director

Administration& Establishment
O/o0 CGPDTM

Copy to:-

1. II:;cad of Office, Patent Office, Chennai, Delhi, Kolkata, Mumbai, RGNIIPM Nagpur,
Trade Marks Registry, Ahmedabad.

2. TT Office, Delhi — for necessaty changes in the official profile of the said officer and to
upload the order on official website.

3. Pay & Accounts Officer, PDTM, Mumbai.

4. Personal file of abovementioned officer.

5. Hindi version follows.

6. Guard file.
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GOVERNMENT OF INDIA BFeT 14/ Sector 14

w"'“f' e Frtea FgiaTs v, dffwer IR BeT  gare Dwarka SRA/ndia
st/ Ofﬁce Df The Controller General W! Tel: 4911125300205
e AT Patents, Designs & Trade Marks &35 / E-Mail - ceoffice innic in
}l;a:-l!.)rfk;}-c“i:c :fmﬂ“y Ministry ufaé:{mm;rce & Industry am Aot
G;cc:ilr.?q;lncb;?r‘::mions:- Cop:'lighl 3@7[ Hatle 3T 31ae =g B
e Department for Promotion of Industry and Internal Trade

HEAT/ No. CGPDTM-11018(11)/1/2022-CGPO /1921 fetiah /Date:08.12.2025

OFFICE ORDER

Upon consideration of the request for transfer, the Competent Authority has
approved the transfer & posting at new location of Shri Vivek Raj, Assistant
Controller of Patents & Designs at own cost in the same capacity with immediate
effect.

Present location of posting New location of posting
Chennai Kolkata

2. Shri Vivek Raj will report to Ilead of Office of Kolkata to work in the
Examination group of officer’s discipline.

3. Shri Vivek Raj is not eligible for TA/DA and other benefits attached to the
transfer on own request except or otherwise mentioned in FR Rules and/or DoPT
Guidelines in the matter of request transfer.

4, This is issued with the approval of the Controller General of Patents, Designs,

Trade Marks, Geographical Indications and Copyright. E

(Vickey Kumar)

Director

Administration& Fstablishment
0O/o CGPDTM

Copy to:-

1. lliiad of Office, Patent Office, Chennai, Delhi, Kolkata, Mumbai, RGNITPM Nagpur,
Trade Marks Registry, Ahmedabad.

2. IT Office, Delhi — for necessaty changes in the official profile of the said officer and to
upload the order on official website.

3. Pay & Accounts Officer, PDTM, Mumbai.

4. Personal file of abovementioned officer.

5. Hindi version follows.

6. Guard file.
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ﬂ'ﬂ}-l' GOVERNMENT OF INDIA deeT 14/ Sector 14
Al Sl e 2 T AgieTE e, iffwer dRea R ReT  garen Dwarka SIRA /ndia
iR/ Office of The Controller General I/ Tel: +911125300205
FiREeARETAaTE g :
Patents, De51gns & Trz!de Marks i—ﬁﬂ' | E-Mail : cgoffice.infnic.in

INTELLECTUAL PROPERTY arforsa 3R BE:QTQT Lillibd mf Website: www.ipindia.gov.in
y:iuI)IAD e Ministry of Commerce & Industry

nts | Designs / e Marks - -
Guagﬁphicaﬁ“ndicaummm-ngm 3edier Hate AR HaRk® camR e
RGNIIPM

Department for Promotion of Industry and Internal Trade

HE&AT/ No. CGPDTM-11018(11) /1/2022-CGPO /1922 f&eATeh /Date:08.12.2025

OFFICE ORDER

Upon consideration of the request for transfer, the Competent Authotity has
approved the transfer & posting at new location of Shri Avinash Pandit Munde,
Assistant Controller of Patents & Designs at own cost in the same capacity with
immediate effect.

Present location of posting New location of posting
Kolkata Nagpur

2 Shri Avinash Pandit Munde will report to Head of Office of Nagpur to work
in the Examination group of officer’s discipline.

3. Shri Avinash Pandit Munde is not eligible for TA/DA and other benefits
attached to the transfer on own request except or otherwise mentioned in FR Rules
and/or DoPT Guidelines in the matter of request transfer.

4. This is issued with the approval of the Controller General of Patents, Designs,

Trade Marks, Geographical Indications and Copyright.

(Vickey Kumar)

Director

Administration& Fstablishment
0O/o0 CGPDTM

Copy to:-

e IEﬁ:ad of Office, Patent Office, Chennai, Delhi, Kolkata, Mumbai, RGNITPM Nagpur,
‘Trade Marks Registry, Ahmedabad.

2. I'T Office, Delhi — for necessary changes in the official profile of the said officer and to
upload the order on official website.

3. Pay & Accounts Officer, PDTM, Mumbai.

4. Personal file of abovementioned officer.

5. Hindi version follows. ;

6. Guard file.
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e GOVERNMENT OF INDIA HeFeT 14/ Sector 14
NS FraTeT ﬂmﬁm-ﬁ v, dffwer IR AET  gara Dwarka IRE/ india
st Office of The Controller General UNTY/ Tel: +911125300205
AR Patents, Designs & Trade Marks &30/ E-Mail: ceoffice.in@nic.n

f =, : _ﬁ,‘gﬂ![ ceinnic,
INTELLECTUAL PROPERTY oy AR 3T HAET ; Al

/ Websites wwiw ipindia gov.

NDIA Ministry of Commerce & Industry SEHTEE / Website: s ipindingovin
Patents [ Desi { Trade 3 i
Goographical Indications / Copyright 3edr gate 3R 3iaRe AR @
RGNITPM

Department for Promotion of Industry and Internal Trade

TEAT/ No. CGPDTM-11018(11) /1/2022-CGPO /1923 feaTieh /Date:08.12.2025

OFFICE ORDER

Upon consideration of the request for transfer, the Competent Authority has
approved the transfer & posting at new location of Dr. Prithipal Singh, Deputy
Controller of Patents & Designs at own cost in the same capacity with immediate
effect.

Present location of posting New location of posting
Mumbai Delhi

2 Dr. Prithipal Singh will teport to Head of Office of Delhi to work in the
Examination group of officer’s discipline.

3. Dr. Prithipal Singh is not eligible for TA/DA and other benefits attached to the
transfer on own request except or otherwise mentioned in FR Rules and/or DoPT
Guidelines in the matter of request transfer.

4. This is issued with the approval of the Controller General of Patents, Designs,
Trade Marks, Geogtraphical Indications and Copyright. @
(Vickey Kumar)
Director
Administration& Hstablishment
0/o CGPDTM
Copy to:-

1. Head of Office, Patent Office, Chennai, Delhi, Kolkata, Mumbai, RGNIIPM Nagpur,
Trade Marks Registry, Ahmedabad.

2. IT Office, Delhi — for necessary changes in the official profile of the said officer and to
upload the order on official website.

3. Pay & Accounts Officer, PDTM, Mumbai.

4, Personal file of abovementioned officer.

5. Hindi version follows.

6. Guard file.
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s GOVERNMENT OF INDIA AeFeX 14/ Sector 14

SRR e W Frdierg Agfedas T, sffweT AR BT gar@ Dwarka SIRE) India
sofamsaa Office of The Controller General U/ Tel: 911125300205
SRR Patents, Desig:\;;:rgde Marks §.3097 / E-Mail - ceoffice inginic i
Lmﬁ;::i: i’:zl o Mir!jsh'y of Cumn‘}el’cc & Industry m!“"eh&lte. et

RGNIIPM
Department for Promotion of Industry and Internal Trade

HEAT/ No. CGPDTM-11018(11) /1/2022-CGPO /1924 et /Date:08.12.2025
OFFICE ORDER
Upon consideration of the request for transfer, the Competent Authority has

apptoved the transfer & posting at new location of Shti Soumen Das, Deputy
Controller of Patents & Designs at own cost in the same capacity with immediate

effect.
Present location of posting New location of posting
Nagpur Kolkata
2 Shri Soumen Das will report to Head of Office of Kolkata to work in the

Examination group of officer’s discipline.

3. Shri Soumen Das is not eligible for TA/DA and other benefits attached to the
transfer on own request except or otherwise mentioned in FR Rules and/or DoPT
Guidelines in the matter of request transfer.

4. This is issued with the approval of the Controller General of Patents, Designs,

Trade Marks, Geographical Indications and Copyright. @

(Vickey Kumar)

Director

Administration& Establishment
O/o CGPDITM

Copy to:-

I gead of Office, Patent Office, Chennai, Delhi, Kolkata, Mumbai, RGNIIPM Nagpur,
Trade Marks Registry, Ahmedabad.

2. IT Office, Delhi — for necessary changes in the official profile of the said officer and to
upload the order on official website.

3. Pay & Accounts Officer, PDTM, Mumbai.

4. Personal file of abovementioned officer.

5. Hindi version follows.

6. Guard file.
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e w Office of The Controller General 7% feemT/New Delhi -78,
' : Patents, Designs & Trade Marks ST /India
INTELLECTUAL PROPERTY e A G
][’zfeF:!l?Dasigns / Tradz Marks Ministry of Commerce & Industry Wﬁd: +911125300205
GOt v FdE s st s faem £ AT/E-Mail: cgolfice.in@nic.in
Department for Promotion of Industry and Internal Trade FEETEE Website: www.i i gov
TEAT/No. CGPDIM-11018(11)/1/2022-CGPO/1925 3A7% /Date: 08.12.2025

OFFICE ORDER

Upon consideration of the request for transfer, the Competent Authority has
approved the transfer & posting at new location of Shri N. Babu, Deputy Registrar of
Trade Marks, Geographical Indications and Copyright at own cost in the same
capacity with immediate effect.

Present location of posting New location of posting
Kolkata Mumbai

2. Shri N. Babu will report to Head of Office of Mumbai to work allotted as per
earlier office orders.

3. Shri N. Babu is not eligible for TA/DA and other benefits attached to the
transfer on own request except ot otherwise mentioned in FR Rules and/or DoPT
Guidelines in the matter of request transfer.

4. 'T'his issues with the approval of the Controller General of Patents, Designs, ‘Ttade

Marks, Geographical Indications and Copyright.

(Vickey Kumar)
Director
Administration & Establishment
0O/o CGPDTM
Copy to:-
1. Head of Office, Patent Office, Chennai, Delhi, Kolkata, Mumbai, RGNIIPM Nagpur,
Trade Marks Registry, Ahmedabad.
2. IT Office, Delhi — for necessary changes in the official profile of the said officer and to
upload the order on official website.
3. Pay & Accounts Officer, PD'TM Mumbai.
4. Personal file of above mentioned officer.
5. Hindi version follows.
6. Guard file.
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' Patents, Designs & Trade Marks AT/ India
INTELLECTUAL PROPERTY ae dT SENT SETRT
Eﬂf,i‘?bﬁ-,g,,ﬁ | Trade Marks . Ministry of Commerce & Industry TCATH/Tel: +911125300205
e e St v dEda e wiafe s e E-7/E-Mail: cgoffice.in@nic.in
Department for Promotion of Industry and Internal Trade FETEE Website: www.ipindia.gov.in
&7/ No. CGPDTM-11018(11)/1/2022-CGPO/1926 &A%/ Date:08.12.2025

OFFICE ORDER

Upon consideration of the request for transfer, the Competent Authority has
approved the transfer & posting at new location of Shri Virender Singh, Assistant
Registrar of Trade Marks, Geographical Indications and Copyright at own cost in
the same capacity with immediate effect.

Present location of posting New location of posting
Kolkata Delhi

2. Shri Virender Singh will report to Head of Office of Delhi to work allotted as
pet eatlier office orders.

3. Shri Virender Singh is not cligible for TA/DA and other benefits attached to the
transfer on own request except or otherwise mentioned in FR Rules and/or DoPT
Guidelines in the matter of request transfer.

4. This issues with the approval of the Controller General of Patents, Designs, Trade

Marks, Geogtaphical Indications and Copyright.

(Vickey Kumar)

Director

Administration& Establishment
O/o CGPDTM

Copy to:-

1. Head of Office, Patent Office, Chennai, Delhi, Kolkata, Mumbai, RGNIIPM Nagput,
‘Trade Matks Registry, Ahmedabad.

2. T Office, Delhi — for necessary changes in the official profile of the said officer and to
upload the order on official website.

3. Pay & Accounts Officer, PDTM Mumbai.

4, Personal file of above mentioned officer.

5. Hindi version follows.

6. Guard file.
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st/ Office Of The COI'ltr{)HEl‘ Gel'leral w; Tel: +911125300205
Szt Patents, Designs & Trade Marks £330/ E-Mail - cgoffice in@nic.n
INTELLECTUAL PROPERTY AP AREEI R THATTT daarse e s iniAdiA oo N
INDIA Ministry of Commerce & Industry il s s S
31?;%?5“%?.3{;.‘?;??‘?‘;,@ earagARTaReea IR T
B Department for Promotion of Industry and Internal Trade

HE&AT/No. CGPDTM-11018(11) /1/2022-CGPO /1927 ST/ Date:08.12.2025

OFFICE OCRDER

On the recommendations of the Placement Committee for Transfer in O/o
CGPDTM, the Competent Authority has approved the transfer & posting of Ms. Sonal
S. Waingankar, Senior Examiner of Trade Marks, Geographical Indications and
Copyright at new location in public interest in the same capacity with immediate effect.

Present location of posting | New location of posting
Mumbai Ahmedabad

2, Ms. Sonal S. Waingankar will report to Head of Office of Ahmedabad to work
allotted as per eatlier office orders.

3 Ms. Sonal S. Waingankar is eligible for TA/DA and other benefits attached to
this transfer in public interest.

4. This issues with the approval of the Controller General of Patents, Designs, Trade

Marks, Geographical Indications and Copyright. @

(Vickey Kumat)

Director

Administration& Establishment
0O/o CGPDTM

Copy to:-

1. I?I}eacl of Office, Patent Office, Chennai, Delhi, Kolkara, Mumbai, RGNIIPM, Nagpur,
Trade Marks Registry, Ahmedabad.

2. IT Office, Delhi — for necessaty changes in the official profile of the said officer and to
upload the order on official website.

3. Pay & Accounts Officer, PDTM, Mumbai.

4. Personal file of above mentioned officer.

5. Hindi version follows.

6. Guard file.
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BOUDDHIK SAMPADA BHAWAN
Telest 32/ Plot No. 32

HeFeT 14/ Sector 14
Eﬁﬂiﬁ!’! Dwarka 3T/ India
T/ Tel: +911125300205

g—'ﬂﬂ'! E-Mail : ceoflice innic.an
awrst [ Website: www. ipindia gov.in

HEAT/No. CGPDTM-11018(11) /1/2022-CGPO /1928

OFFICE ORDER

ST /Date:08.12.2025

On the recommendations of the Placement Committee for Transfer in O/o
CGPDTM, the Competent Authority has approved the transfer & posting of Shri Raman
Kumar Prajapati, Senior Examiner of Trade Marks, Geographical Indications and
Copyright at new location in public intetest in the same capacity with immediate effect.

Mumbai Delhi

Present location of posting | New location of posting

2. Shti Raman Kumar Prajapati will report to Head of Office of Delhi to work

allotted as per eatlier office orders.

3 Shri Raman Kumar Prajapati is eligible for TA/DA and other benefits attached

to this transfer in public interest.

4. This issues with the approval of the Controller Genetal of Patents, Designs, Trade

Marks, Geographical Indications and Copyright.

C ™ D

(Vickey Kumatr)

Director

Administration& Establishment

Copy to:-

0O/o CGPDTM

1. Head of Office, Patent Office, Chennai, Delhi, Kolkata, Mumbai, RGNIIPM, Nagput,

Trade Marks Registry, Ahmedabad.

2. 1T Office, Delhi — for necessary changes in the official profile of the said officer and to

upload the order on official website.

3. Pay & Accounts Officer, PDTM, Mumbai.
4. Personal file of above mentioned officer.
5. Hindi version follows.

6. Guard file,
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it e/ Office of The Controller General Y/ Tel: 4911125300205

Patents, Designs & T{'ade Marks &2/ Ml csoiice inamiein

INTELLECTUAL PROPERTY TS ARSI FAUTEE / Website: www.ipindia.zov.in
INDIA Ministry of Commerce & Industry

e SR

L Department for Promotion of Industry and Internal Trade

TEAT/No. CGPDTM-11018(11)/1/2022-CGPO /1929 Tt/ Date:08.12.2025

OFFICE ORDER

On the recommendations of the Placement Committee for Transfer in O/o
CGPDTM, the Competent Authority has approved the transfer & posting of Ms.
Subhangi Dushyant Kamble, Senior Examiner of Trade Marks, Geographical
Indications and Copyright at new location in public interest in the same capacity with
immediate effect.

Present location of posting | New location of posting
Mumbai Nagpur

2. Ms. Subhangi Dushyant Kamble will report to Head of Office of Nagpur to

work allotted as per eatlier office orders.

3. Ms. Subhangi Dushyant Kamble is eligible for TA/DA and other benefits
attached to this transfer in public interest.

- This issues with the approval of the Controller General of Patents, Designs, Trade
Marks, Geographical Indications and Copyright. E
(Vickey Kumar)
Director
Administration& Establishment
O/o CGPDTM
Copy to:-

1. Head of Office, Patent Office, Chennai, Delhi, Kolkata, Mumbai, RGNIIPM, Nagpur,
Trade Marks Registry, Ahmedabad.

2. IT Office, Delhi — for necessary changes in the official profile of the said officer and to
upload the order on official website.

3. Pay & Accounts Officer, PDTM, Mumbai.

4. Personal file of above mentioned officer.

5. Hindi version follows.

6. Guard file.
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ELLE RT FftTsa3iEe@HATET el ST
INTELLECTUAL EROPERTY % m / Website: www ipindia gov.in
Ministry of Commerce & Industry
Patents / Designs / Trade Marks g .
Geographical Indications / Copyright SearRratA 3R Reearar fasmT

Department for Promotion of Industry and Internal Trade

TE&AT/No. CGPDTM-11018(11) /1/2022-CGPO /1930

OFFICE ORDER

On the recommendations of the Placement Committee for T'ransfer in O/o
CGPDTM, the Competent Authority has approved the transfer & posting of Shri
Asheesh Kumar, Senior Examiner of Trade Marks, Geographical Indications and
Copyright at new location in public interest in the same capacity with immediate effect.

Present location of posting | New location of posting
Mumbai Chennai

2. Shri Asheesh Kumar will report to Head of Office of Chennai to work allotted

as per earlier office orders.

3 Shri Asheesh Kumar is eligible for TA/DA and other benefits attached to this
transfer in public interest.

4, This issues with the approval of the Controller General of Patents, Designs, Trade

Marks, Geographical Indications and Copyright. E

(Vickey Kumar)

Director

Administration& Hstablishment
0O/o CGPDTM

Copy to:-
1. Head of Office, Patent Office, Chennai, Delhi, Kolkara, Mumbai, RGNIIPM, Nagpur,

Trade Marks Registty, Ahmedabad.

2. IT Office, Delhi — for necessary changes in the official profile of the said officer and to
upload the order on official website.

3. Pay & Accounts Officer, PDTM, Mumbai.

4. Personal file of above mentioned officer.

5. Hindi version follows.

6. Guard file.

AT/ Date:08.12.2025
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S AT S HEOR Patents, Designs & Tn.-ade Marks £/ B-Miail - cooffice.in@nic.in
INTELLECTUAL PROPERTY ~ m { Website: www ipindia gov.n
INDIA , Ministry of Commerce & Industry
ety s SEA AR AR ETIRA3T
R Department for Promotion of Industry and Internal Trade
HEAT/No. CGPDTM-11018(11) /1/2022-CGPO /1931 f&ATR /Date:08.12.2025

OFFICE ORDER

On the recommendations of the Placement Committee for Transfer in O/o
CGPDTM, the Competent Authority has approved the transfer & posting of Shri Tushar
Ambadas Ingale, Senior Examiner of Trade Marks, Geographical Indications and
Copyright at new location in public interest in the same capacity with immediate effect.

Present location of posting | New location of posting |
Mumbai Delhi

2 Shri Tushar Ambadas Ingale will report to Head of Office of Delhi to work
allotted as per earlier office orders.

3. Shri Tushar Ambadas Ingale is eligible for TA/DA and other benefits attached
to this transfer in public interest.

4. This issues with the approval of the Controller General of Patents, Designs, I'rade
Marks, Geographical Indications and Copytight. E
(Vickey Kumar)
Ditector
Administration& Establishment
O/o CGPDTM
Copy to:-

1. TTead of Office, Patent Office, Chennai, Delhi, Kolkata, Mumbai, RGINIIPM, N agpur,
Trade Marks Registry, Ahmedabad.

2.IT Office, Delhi — for necessary changes i the official profile of the said officer and to
upload the order on official website.

3. Pay & Accounts Officer, PDTM, Mumbai.

4. Personal file of above mentioned officer.

5. Hindi version follows.

6. Guard file.
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INDIA r Ministry of Commerce & Industry
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M/ No. CGPDTM-11018(11) /1/2022-CGPO /1932 ﬁﬂ'ﬁl—/ Date:08.12.2025

OFFICE ORDER

On the recommendations of the Placement Committee for Transfer in O/o
CGPDTM, the Competent Authority has approved the transfer & posting of Ms. Satika
Prashant Nagpurkar, Senior Examiner of Trade Marks, Geographical Indications
and Copyright at new location in public interest in the same capacity with immediate
effect.

Present location of posting | New location of posting |
Mumbai Nagpur

2. Ms. Sarika Prashant Nagpurkar will report to Head of Office of Nagpur to
work allotted as per eatlier office orders.

3, Ms. Sarika Prashant Nagpurkar is eligible for TA/DA and other benefits
attached to this transfer in public interest.

- This issues with the approval of the Controller General of Patents, Designs, T'rade
Marks, Geographical Indications and Copyright. E
(Vickey Kumar)
Ditector
Administration& Establishment
O/o CGPDTM
Copy to:-

1. Head of Office, Patent Office, Chennai, Delhi, Kolkata, Mumbai, RGNIIPM, Nagpur,
Trade Marks Registry, Ahmedabad.

2. IT Oftfice, Delhi — for necessaty changes in the official profile of the said officer and to
upload the order on official website.

3. Pay & Accounts Officer, PDTM, Mumbai.

4. Personal file of above mentioned officer.

5. Hindi vetsion follows.

6. Guard file.
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HEAT/No. CGPDTM-11018(11) /1/2022-CGPO /1933

feTeh /Date:08.12.2025

OFFICE ORDER

On the recommendations of the Placement Committee for Transfer in O/o
CGPDTM, the Competent Authority has approved the transfer & posting of Shri Sunil
Prakash Dhadwad, Senior Examiner of Trade Marks, Geographical Indications and
Copyright at new location in public interest in the same capacity with immediate effect.

Present location of posting | New location of posting
Mumbai Nagpur

2, Shri Sunil Prakash Dhadwad will report to Head of Office of Nagpur to work
allotted as per eatlier office orders.

3. Shri Sunil Prakash Dhadwad is eligible for TA/DA and other benefits attached
to this transfer in public interest.

4. This issues with the approval of the Controller General of Patents, Designs, Trade

Marks, Geographical Indications and Copyright.

(Vickey Kumar)

Director

Administration& Establishment
O/o CGPDTM

Copy to:-

1. Head of Office, Patent Office, Chennai, Delhi, Kolkata, Mumbai, RGNIIPM, Nagpur,
Trade Marks Registry, Ahmedabad.

2.IT Oftice, Delhi — for necessary changes in the official profile of the said officet and to
upload the order on official website.

3. Pay & Accounts Officer, PDTM, Mumbai.

4. Personal file of above mentioned officer.

5. Hindi vetsion follows.

6. Guard file.
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FE&AT/No. CGPDTM-11018(11)/1/2022-CGPO /1935 &/ Date:08.12.2025

OFFICE ORDER

On the recommendations of the Placement Committee for Transfer in O/o
CGPDTM, the Competent Authotity has approved the transfer & posting of Ms. Megha
Sunil Chavan, Senior Examiner of Trade Marks, Geographical Indications and
Copyright at new location in public intetest in the same capacity with immediate effect.

Present location of posting | New location of posting |
Mumbai Delhi

2. Ms. Megha Sunil Chavan will report to Head of Office of Delhi to work allotted
as per eatlier office orders.

3 Ms. Megha Sunil Chavan is eligible for TA/DA and other benefits attached to
this transfer in public interest.

4. This issues with the approval of the Controller General of Patents, Designs, Trade
Marks, Geographical Indications and Copyright.

(Vickey Kumar)

Director

Administration& Establishment
0O/o CGPDTM

Copy to:-

il I}-)Iz:ad of Office, Parent Office, Chennai, Delhi, Kolkata, Mumbai, RGNIIPM, Nagpur,
Trade Marks Registry, Ahmedabad.

2. IT Office, Delhi — for necessaty changes in the official profile of the said officer and to
upload the order on official website.

3. Pay & Accounts Officer, PDTM, Mumbai.

4. Personal file of above mentioned officer.

5. Hindi vetsion follows.

6. Guard file.
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